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the colleges per annmum for underteking the
women's studies programme.

UGC hes informed that the Commission
hed set up g Commiltee Lo review the funclion-
ing of the women's studies centres/cells. The
recommeéndations made by the Review Com-
miltee will be considered by the UGC Stand-
ing Committee on Women’s Studies end
appropriate &ction on the matter will be 1aken
by the Commission keeping in view the
availability of financial resources.
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to Questions 40

Dankruptcy of Group Mousing Socicties in
Delhi

*255, SHRI VIREN 1J. SHAH :
SHRI PRAMOD MAHAJAN :-Wil]
the Minister of URBAN DEVELOPMENT be
pleased (o slate :

(a) whether Government's attention has
been drawn (o the news item which appeared in
the Pioneer of July 23, 1993 regarding the likely
bankruptcy of 18 Group Housing Socielies in
Delhi which are running into a loss of about Rs.
31.56 crores:

(b) what are the delails in this regard;

(c) the names of Co-operative Group Hous-
ing Societies which have been allatted land by
D. D. A and the area of land allolted tg each
society and the amount paid by each Saociety lo
D.D A

(d) what is the balance smount duc from
each Society, and

(e) whal sleps Government have taken/
propose (0 take (o help the members of these
socielies who have been chealed snd de
frauded ?

THE MINISTER OF URBAN DEVELOP-
MENT (SMT. SHEILA KAUL): (a) Yes,
Sir.

(b) The Registrtar Co-operative Socieljcs,
Government of National Capilal Terrilory of
Delhi has reported that 22 group housing
societies had made & totel deposile of Rs. 356,
09,485/- with the Parishad Co-operative Bank
Ld. which the Bank feiled o repay on
meturity/demand.

(cyand (d) Delails af Societies among the 22
referred 1o in (b) above is as per Annexure. [See
Appendin CLXVII] Annexure No. 37]

() The Regisiar, Co-operative Socielies has
since superszded the Board of Directows of the
Parishad Co-operative Bank Lid. and an
Administralor has taken over charge on
9-7-1993. EMforts are being made by (he
Administrator o recover overduc logns for
making payment to the deposilors, ing:luaing
group housing societies.

Theft of Books apd periodicals from National
Library, Calculta

*256. SHRlI SUKOMAL SEN: Will the
Ministerof HUMAN RESOURCE DEVELQP-
MENT be pleased to state:

(a) whether it is 8 fact thet a huge number of
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books were stolen some lime back from the
Sdsvonic Division of 'National Library,
Caleutia; )

() - whether i1 is plso a fact that though the
culprit’ wits ‘caught red-handed nothing has
beeh dene to retrieve tho baoks;

fc) whether It is a fact that some valuable

periodicals werc
- Librery; and
{d) whether any enquiry Committee has
beeni selupto investigaie these thefls and il not,
the reabona therefor ?

also stolen from the

THEMINISTER OF HUM AN RESOURCE
- DI ) E (SHRI ARJUN SINGH):
@) !ﬁuf% from the Slavonic Languages
Division and 51 books from the Romance
Lw Division were siolen.
~ '(® No, Sir. The culprit was caught and the
boollk. wese retricved from his residence,
(€) Yes, Sir. Three issues of periodicals
were stolen,

(@) No; Sir. No action could be taken against
the aulptit because he commilted svicide on
21 October, 1991.
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Built up Area in Ra) Napar, Palam Colony

*258. SHRI RATNA BAHADUR RAI : Will
the Minister of URBAN DEVELOPMENT be
pleased 1o state :

(2) whether there is any proposal under
Govemment's consideration for de-notificalion
of acquired and built-up area of Raj Nagar Pan-
IT, Palam Colony, New Dalki for the purview of
the award of agquisition; and

(b) il so, the details thereof?

THE MINISTER OF URBAN DEVELOP-
MENT (SMT. SHEILA KAIIL) : (s) No, Sir.

(b) Question does not arise.

‘Ulegal Oecupatlon of n Khasra in Village

Ladho Sarai

*259. SHRI JAGMOHAN : Will the Minis-
ter of URBAN DEVELOPMENT be pleased
s stals:

{a) whether it is a fac that Khasra No. 166
measuring about 46 Bighas in the village Ladho
Sarai in Mehrauli belongs to the D. D.A;

{b) whether ihe land use of this area ia green
and it very mear the Quaitab Minar and other
historical monumenty; i

(¢) whether this land is being Hegally/
unautthiorisedly developed/sqld in total viols-
tion of the laws on the subject:

{d) whether.it has come 16 the notice of the



